™

IN THE CENTRAL ADMINISTRATIvE TRIBUNAL HYDERABAD BENCH AT HYDERABAD,
s

0.A.NO, 176/94, A

Date of0Orders 15-2-~94, =
Betweens

venkatanna Kondanna. ~~ _ .

P Applicant. .
and

1, General Manager, S.C.Rly, Railnilayam, Secunderabad.~

2, Divisicnal Railway Manager(P) M.G, Hyderabad Divisien,
S.CsRailway, Secunderabad._-

X'} Respondents.

For the Applicants Mr.S.Lakshma Red Advocate
For the Respondentss Mr, (D° C&P‘kztw( SC for Rlys.
CORAMs
THE HON'BLE MR.HUSTICE v ,NEELADRI RA0 3 vICE~CHAIRMAN
AND
THE HON®'BLE MR.R.RANGARAJAN ¢ MEMBER({ADMNV)
The Tribunal made the following Ordersg-

Notice before admissi/ou
Post it on 16-3-94,
Until further orders the agpplicant sheuld not be
shifted from the post of Goods Guard. /

ﬂw "“d‘wm .

Deputy Registrar(J)C.C.

P
1. The General Manager, S.Cl.Rlys, Raillnilayam, Secunderabad.

2. The Divisional Railway Manager(P) M.G.

Hyderabad Divisiong S.C.Rly, Secunderabad.
3. One copy to Mr, S.Lakshma Advocate, CAT.Hyd, -~
4. One copy to Mr.M)" D?RK Ztm SC for Rlys, CAT.Hyd..
S. One spare copY.

. pvm
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TYPED EY . COMPARED BY
CHECKED 2Y¥ APFROVED BY

IN THE CENT' AL 2 4INISTRATIVE TRIBUMRL -
‘ : ' MY LERAEAD 3ECH AT HYDERABAD
' T TUE EON'ILLD “R,JULTTCE V.KEELADRI RAO
co ' | : R VICEwCHATRMA}

THi HOW'DLE [R.AL5.CORTIHI :MEMSER(A)

T.CHAEIDRASERIAR REDDY
MEMEER(JUDL)

' , wo A~

CTHE HOU'BLL MRIR.RAYLARAGAS ¢ MEMDER
( ADMN)

T o Dated: 5 - 2.-1994. %’o}p/ i
! ' | ﬁﬂ¢1g$f“.
. , | CRDER/JGEEEAT : . ~

4
M.A./R.A/C. A, No. o

in

O,A.B:-On b \O\\J\

ToANO. (Vi.¥ .0, )

Adm;ttid and Interim Directions

issued —_— .
Alloﬁej,
Eﬁspos$d of with directions.

Dismisked.

Dismiglsed as withdrawn.

. - , Lismidsed for iefault,

Re jected,/Crdered.

No orcderfas to costs,

pvm
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